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from ' Silchar to Gauhati and vice versa,
Will the Minister be pleased to regu-
late the service further? We shoulu
have a daily flight invariavly from
Gauhati and Silcinar, so ihat ibe propie
ean travel by aiwr from Siwhar 1o
Gauhati. Between Silchar and Crauhati
there is only train-—Barak Vailey Ex-
press—which takes 16 to 18 bours and
which s not reliable. Therclore, fly-
ing is the enly means of ctommunica-
tion. So, may I know whether there
will be a dully Aight from Sikihar 1o
Gauhati and vice versa?

SHRI PURUSHOTTAM KAUSHIK.
1 will look into the matter. But thal
will be subject to the avanability of
aircraft.

Cooperatives in Tribal Areas

" #571. SHRI P. RAJAGOPAL NAIDU.
Will the Minister of COMMIRCE,
CIVIL. SUPPLIES AND COOPLRA-
TION be plcased to state:’

(a) whether Goverdment have sanc-
tioned any scheme. this year to .treng-
then ccoperatives in tribal areas; a.d

(b) if so, the States beneﬂte’ by the
scheme"

:, THE MINISTER. OF STATE IN THE
MINISTRY OF COMMERCE, C:VIL

LIES AND OOPERATION
(SHRI KRISHNA KUMAR GOYAL):
(a) A schéme formulated for the de-
velopment of cooperative marketing
processing, supply and storage in tribal
areas is econtinued by the: NCUDC.
Special’ Central Assistance Schemec for
the purpose of supplementing the State
Governments’ plan efforts is conlinued
-in"the Ministry of Home Affairs (lr"bal
Development Wing).

.{b) . The NCDC Scheme has benefiled
the (States of Andhra Pradesh, Assam,
:Blhar Gujarat, Himachal' Pradesh.
Kamataka Maharashtra, Madhya Pra-
desh, Manipur, Maghalaya, Nagaland,

:Orissa, Rajasthan, Tripura and Woest
Bengal and the Union Territories of
Arunachal Pradesh Andaman and Nics-
bar; Jslands and - Lakshadweep.- The
scheme ©of Special Central Assistsnce
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implemented by the Ministry n{ Home
Affairs has benefiied. the States of
Andhra Pradesh, Assam, Bihar, Guja-
rat, Himachal Pradesh, - -Karnutaks,
Kerala, Madhya Pradesh, Maharashtra,
Manipur, Orissa, Rajasthan, Tamil
Nadu, Tripura, Uttar Pradesh and West
Bengal and the Union Territories of
Andaman & Nicobar Island and Goa,
Daman and Diu,

MR. SPEAKER: Teday it does not
matter, but on other days, such slate-
ments should be laid on the Table

SHRI P. RAJAGOPAL NAIDU: What
is the assisfance given to Andhra Pra-
desh?

SHRI KRISHNA KUMAR GOYAL:
The tota! amount sanctioned up il
now is Rs. 1065.772 lakhs.

SHRI P. RAJAGOPALA NAWDL:
What are the specific schemes token?

SHRI KRISHNA KUMAR (.z(‘l\'AL
The money which has been gra m:d is
in the way of margin money, shure
capital,. godowns, transport vehlcm
processing  units—fer - these s;.hemes
this money has neen sanciioned. "
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SHRI ANNASAHEB P. SHINDE:
While the Government measures to
help" the tribal areas and particularly
the co-operatives is a weleoms  step,
generally we find that in the trisal
areas the marketing arrangemenis ore
extremely weak «nGu, therefors the
tribals are subjected to a lot of diffi~
culties. Secondly, while the vattern of
co-operative societies in the tribal arcas
is. the sgme as in the advanced are¢as
the . socio~economic  conditions in the
tribal areas are different; whereas
their administrative and organisational
set up has got to be different, it is
more or less the same. Has the Gov-
erpment given any thoyght ‘.o},_this?
Then, ‘massive assistance is reguired
10'ihé marketing societies in the trinal
areds 'to help’ themi market the agri-
cultural produce in the tribal erzas.
Haveithe Government formulated.any
speeific plan? : i :

THE MINISTER OF COMMERCE,
CIViIL' SUPPLIES AND CO-OPERA-
TION XSHRI MOHAN DHARIA): As
the :House is*aware, it is- with a view
to-give better assistanee:tc tribal dreas
that the tribal blocks and special plans
for tribal blocks have been taken up
by the Government, and the Ministry
of Home Affairs is directly id charge
of &1l ‘the tribals. I do share the con-
cern of the hon. Member, and I cat
agsure the House that from the side
o!,'_“t_he Minjstry of Co-operation we
shiall  certainly take all steps with a
view to give the maximum possible
asgistance for the marketing facilities
:the tribal areas.--So far as the other

s concerned, it is more vele-
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vant.  Eveni though ve are Thaving:
various schemés, there is no proper
management. So, the managerial capa-
city {s very much required. Naturally.
so far as the assistance or borrowings
from the public finance institutions is
concerned, they are very much depeu-
dent on the viability of the co-opera-
tive societies, So, we shall have to
have all the infra-structure. It is in
this context that some of the States
have some programmes, From our side
we shall take up such progrommes
whereby even for the payment for
shares by the sharcholders, we will’
give them some amount so that thev
can buy the shares in easy instalments.
Such sort ¢f projects will he under-
taken, .
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SHRI RAJ KRISHNA DAWN: The
performance ‘6f the co-operatives is
very poor. ' 1 would like to know from:
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-the hon. Minister whether most of the
sco-operatives are running at a loss or
.a profit.

SHRI MOHAN DHARIA: I may say
that mest of the societies in the coun-
Ary are functioning well but it so hap-~
pens that publicity is given to the
wrong doings of some societies, and
naturally the whole movement is
‘thought to be corrupt. It is not corract.
It may be the experience of some, but
‘that is not my experience.

Central aid for flood relief in
West Bengal

*572. SHRIMATI MRINAL GORE:
“‘Will the DEPUTY PRIME MHNISTER
_AND MINISTER OF FINANCE be
pleased to state:

(a) whether it is a fact that the Chief
Minister of West Bengal has com-
plained that the Central Government
have not provided enough assistance
for their flood relief; and

(b) if so,
‘thereto?

Government’s reaction

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): (a) The Chief
‘Minister West Bengal in his statement
n the State Legislative Assembly on
.the 20th November 1978 expressed dis-
rsatisfaction with the amount of Central
assistance allocated to the State to
meet the additional expenditure neces-
-sitated by floods.

(b) On the basis of the reports of
the Central teams which visited West
.Bengal to assess the damage caused by
floods and the requirement of funds
by the State Government to meet the
situation «nd on ihe recommendations
ci the Hign Leve. Conumniitee on Re-
lief, the following Central assistance
in cash and kind was allocated to the
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Government of West Bengal for flood
relief works:

(Rs. crores)

1. Advance Plan assistance 88-93
2. Short-term loan for pur-
chase and distribution of
agricultural inputs 25°00
g. Cost of 1,15,500 tonnes of
foodgrains and pulses for
free distribution as gratui-
tous relief 15-89
4. Cost of 1,50,000 tonnes of
foodgrains under the
‘Food or Work’ programms= 1875
5. Cost of medicines, disin-
fectants, etc. supplied to
the State Government 0-37

14894

Total

The matter has been reviewed re-
cently by a Central team. It's assess-
ment is that assistance given for the
current financial year is adequate.
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